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The Registrar,
Hon ble National Green Tribunal.
Central Zone Bench.

37 Hoor. Soochna Bhawan,
Arera Hills. Bhopal. (M.P.),

»

Subject:- Regarding Submission of Joint Committee Report in compliance of
the order dated 07.11.2022 in OA No. —- 83/2022 in the matter of Dilip
Dixit V/s  State of Rajasthan & Ors.

Sir,

Kindly refer the subject mentioned above, in compliance of the order
dated 07.11.2022 in OA No.  83/2022 in the matter of Dilip Dixit V/s = State
of Rajasthan & Ors. The Joint Committee Report is enclosed herewith for your
kind perusal and further necessary action.

Yours Faithtfully,

I'nclosed — As above W’TH
Regional Officer

RPCB, Rajsamand



BEFORE THE HON’BLI: NATIONAL GREEN TRIBUNAL
CENTRAL ZONE BENCH, BHOPAL
ORIGINAL APPLICATION No. 83/2022

In the matter of: -

Dilip Dixit Applicant

Versus

State of Rajasthan & Others Respondent
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REPORT OF THE JOINT COMMITTEE WITH RESPECT TO THE
ORIGINAL APPLICATION No. 83/2022 IN THE MATTER OF DILIP
DIXIT VERSUS STATE OF RAJASTHAN AND OTHERS

1. Introduction: -

The Hon’ble NGT, Central Zone Bhopal has received a complaint from the
petitioner Mr. Dilip Dixit Resident of Parikrama marg, Bada bazaar, Nathdwara,
Tehsil —Nathdwara, District —Rajsamand, Rajasthan through in person regarding
Mining without any environment clearance or approved Mining plan or eco-
friendly Mining plan in village — Odan,Tehsil — Nathdwara,District -Rajsamand
(Rajasthan). It is hereby submitted that at present shiva statue is constructed and
used or known as statue of belief and surrounding area may be deemed as a
amusement park.

The Hon’ble NGT, Central Zone Bhopal during the hearing on 07.11.2022, passed
the following order in the Original Application No. 83/2022,

"We deem it just and proper to call a report on the matter in issue in present
Original Application, from a Joint Committee consisting of -

1. District Collector, Rajsamand (Rajasthan).
2. Regional Officer, Rajasthan Pollution Control Board.

The Committee is directed to visit the place and submit the factual and action
taken report within four weeks. The State PCB will be the nodal agency for
coordination and logistic support.

Applicant is directed to supply the copy of the application and relevant
documents to the Committee and Respondents) within a week and after
compliance of service, the applicant has to submit an affidavit that the notice
and copy of the application have been served upon the Committee and
respondent(s).

2. Constitution of the Joint Committee:
In compliance with the directions of the Hon’ble NG T,
a) Rajasthan State Pollution Control Board has nominated Regional Officer,
Rajsamand as member of committee eand also appointed as nodal officer on
behalf of RSPCB (Annexure-1).
b) District Magistrate, Rajsamand has nominated Mining Engineer Rajsamand,
Division Ilas nodal officer on behalf of District Collector Rajsamand and
SDM Nathdwara, to submit factual report. (Annexure-2).
¢) Mining Engineer Rajsamand, Division II, vide letter dated 24.1 1.2022 has
nominated Sh. Ranjeet Meena (Mines Foreman, Grade-I) for site inspection
(copy enclosed as Annexure -3).
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3. Background- i

a) The applicant has asked only about Shiva statue. The applicant had held a
lease ML number 8/1984 and 46/ 1983 lease for Mining of mineral
Soapstone near Village —Oden, Tehsil — Nathdwara, District —Rajsamand.

b) Letter of sanction ML-8/1984 was issued from Government of Rajasthan by
Order F-2(62) Mines/Group-2/85 Date 11.08.1986. The lease was
agreement by Mining Engineer Rajsamand on dated 08-02-1988.

¢) Letter of sanction of ML-46/1983 was issued from Government of
Rajasthan by Order F-2(3 1) Mines/Group-2/84Date 03.04.1984.The lease
was agreement by Mining engineer Rajsamand on dated 16-05-1984. '

d) The Mining lease 8/1984 was cancelled by order of Government of
Rajasthan order no F.5(21) Mines /Group-2/04 on dated 04-03-2006 due to
applicant failed to produce Mining plan, ECO friendly Mining plan and
Environment Clearance certificate.

¢) The Mining lease 46/1983 (Renewal Lease no 16/2003) was cancelled by
Government of Rajasthan order no F :5(112) Mines/Group-2/07 on dated 18-
12-2007 due to applicant failed to produce Mining plan, ECO friendly
Mining plan and Environment Clearance.,

f) Further, an MOU for the above said area had been done between Municipal
Board Nathdwara and Miraj Developers Limited on dated 17 .04. 2013. And
a lease deed also executed between both of them for 99 years to develop
amusement park for nonprofit purpose on dated 17.02.2021.

g) Consent to Establish under the Air (Prevention & Control of Pollution) Act,
1981 and the Water (Prevention & Control of Pollution) Act, 1974 was
issued to M/s Lord Shiva Statue and Amusement Park from RSPCB vide
letter dated 12.11.2020 for Built up area — 13992.77 Sq. Meter) & Food
Court — 100.0 Seats.

h) Consent to Operate under the Air (Prevention & Control of Pollution) Act,
1981 and the Water (Prevention & Control of Pollution) Act, 1974 was
issued M/s Lord Shiva Statue and Amusement Park from RSPCB vide letter.
dated 12.04.2022 for Built up area — 13992.77 Sq. Meter) & Food Court —
100.0 Seats.

i) Consent to Establish under the Air (Prevention & Control of Pollution) Act,
1981 and the Water (Prevention & Contro] of Pollution) Act, 1974 was
issued to M/s The Akshaya patra foundation from RSPCB vide letter dated
06.10.2022 for Food Items — 500.0 Kg/Day.

j) Mining Engineer, Rajsamand Division-II issued a notice to M/s Miraj
Developers Pvt. Ltd., Nathdwara, District — Rajsamand regarding use of
mineral in construction of shiva statue without Environmental Clearance,
Mining Plan, Eco-friendly mining plan on dated 24.11.2022 (copy enclosed
as Annexure -4).

k) M/s Miraj Developers Limited, Nathdwara submitted reply of above notice
on dated 13.12.2022 stating that mineral has not been used in construction
of shiva statue (copy enclosed as Annexure -5)
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1) Further, Mining Engineer, Rajsamand Division-II issued a notice to M/‘S:

Miraj Developers Pvt. Ltd., Nathdwara, District — Rajsamand regarding use

of mineral in construction of shiva statue on dated 16.12.2022 (copy
enclosed as Annexure -6). _

m) M/s Miraj Developers Limited, Nathdwara submitted reply of above notice -
on dated 13.12.2022 stating that mineral has not been used in construction
of shiva statue (copy enclosed as Annexure -7).

4. Joint Committee Inspection: -

The Joint Committee inspected the site on dated 08.12.2022 and observed the

following: -

a) At present structures i.e., hotels, parkings, M/s Akshyapatra Foundation’s
kitchen, Shiva statue and amusement park have been constructed on area
mentioned in the matter.

b) No activity of illegal mining was found at the time of inspection
(Photographs taken during visit are enclosed as Annexure -8).

5. Conclusions: -

a) M/s Miraj Developers Limited, Nathdwara has not obtained any Short-Term
Permit (STP) from Mining Department for construction of shiva statue.

b) M/s Miraj Developers Limited, Nathdwara has failed to submit adequate
documents regarding mineral use in construction of shiva statue (i.e., royalty
receipts, rawannas etc.) without which assessment of use of mineral in shiva
statue construction may not be done.

¢) A notice has been issued to M/s Miraj Developers Limited, Nathdwara to
produce the source of mineral and detail about royalty payment to the
government . (copy enclosed as Annexure -9).

If he fails to submit the document then after detailed civil
study(geographical and topographical study) of the mineral used in
construction of shiva statue and other surrounding structures will be
calculated and penalty as per rules will be recovered.

d) M/s The Akshaya patra foundation has not applied for Consent to Operate

the Air (Prevention & Control of Pollution) Act, 1981 and the Water
(Prevention & Control of Pollution) Act, 1974. RSPCB has issued show
cause notice to M/s the Akshaya patra foundation.

e) RSPCB will conduct a detailed survey of area to know the status of hotels
established and operating within the area mentioned in the matter.
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:m RAJASTHAN STATE POLLUTION CONTROL BOARD
“\‘ﬂ%ﬁ“ﬁ" 4, Institutional Area, Jhalana Doongri, Jaipur.
o Phone: 0141-2716804 Email: member-secretary@rpch nic in

No. F.10 (465) RPCB/Legal/NGT/2022/ ]9 Y—3. & Date: .25/ ﬁ}' R

Regional Officer,
Rajasthan State Pollution Contro] Board,
Rajsmand

Sub: - Hon’ble Natiagal Green Tribunal order dated 07.11.2022 in Qriginal Application No.
§3/2022 Dilip Dixit Vs State of Rajasthan & OQthers,

Siip!

With reference to above subject matter, it is to inform that the Ron’bie NGT by order dated
07.11.2022 directed inter-alia as follows:-

“I. The grievance of the appiicant in this application is mining without any environmental
clearance or approved mining plan or eco-friend! y mining plan in village Odan, Tehsil-
Nathdwara, District Rajsamand (Rajasthany...

3. We deem §r fuse and proper to call a report on the matter in issue in present Original
Application, from a Joint Committee consisting ofi-

1. District Collector, Rajsamand (Rajasthan),

4. Regilonal Offtcer, Rajasthan Pollution Contral Board.

3. The Committee is directed to visit the place and submit the factual and action taken report
within four weeks. The State PCB will be the nodal agency for coordination und logistic sipport,

You are hereby nominated as member of the committee and also eppeinted as Nodal Office
on behalf of RSPCB with the direction to ensure compliance of Hon’ble NGT order and fle tie
compliance report of order dated 07.11,2022. The Hon’ble NGT order dated 07.11,202% is cnclosed
herewith for ready reference.

Lnvlosed-As above

Yours sincerely,
P

D™ L

(B Travén)
Member Seeretury 3

Copy to District Collector, Rajsamand information and to take necessary action for ensuring
compliance of Hon’ble NGT order dated 07.11.2022.
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 REGISTERED OFFICE
1si Floor, Miral Cempus, Uper KI Oden, Nathdwara,
Ralsamand, Ralasthan, indig, PIN-31 3301

1800 120 369%

www.miraldevelopers.com

, f: fé’zﬁ %Qﬁ\({kl‘ e - .12.2022
Lo d° ot sk
/c Jrakﬁa z wg@,’gﬁt

o o, o b Qg{gpfﬂ/ 1 % 2

o ot feeite iféra g ot sfvera wHTey fPrarh ArugRT gr vy
e W fesgere T (reamdsn & TR SRa 83 / 2022
TR T SHATS W3 - TT / 61 / AR - WAH 7 2022 7 7028 AT 24. 11. 2022
BRI
SWRIF fawarria ona dimm it & f1aeA § & A o dfa @ 0 sham
e AT TygRT fSre AeEE gR1 AT AR d9 R T 6 83 7 2022
TR fobar may © o fob fommereli= 8 | et faverr Sdorodd wrsde fifies g et o wa

&1 Frd R gfd R o & v d 98 e w2 | o Wi &1 9uan, aed &
T e fot S T fo1 e vt Wievd vl v die ¢ iR we ) R @i

5 ??f(""aa Lan
22 L5
- IIL{._.—-V/' : ‘-,-:‘-"’n'-r-"



. GROUP

REGISTERED OFFICE =
Lst Flocr, Mira) Campus, Uper KI Oden, Nathdwara,
Ralsamand, Rajasthan, India, PIN-313301

1800 120 3499

www.irgldevelopers.com
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RECISTERED OFFICE
1st Floor, Mica) Campus, Uper KiI Oden, Nathdwara,
Ralsamand, Ralasthan, India, PIN-313301

1800 120 3699

© wwwmbraldevelopers.com
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Annexure-8

ILattude 24 921295

Longitude: 73.8171

Elevation 658 69415 m
LASEUICY. 16.7 M

Azimuth. 106° (E)

Pltehy-5.5° (-3.17)
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Annexure-§

Latitude 24 915866
1] {
Elevation 642 29t6m
Accuracy 14 1'm
Azimuth 55" (NE)
Piich -50° (-1 4%)
lme 12 08-2022 1417 +
Nole: aksay Palra Nathdwara T By by AogiiCeey

Latiiuds 24927477
Lengitude: 73.817022 ©
Elevation 658 69+15 m
Accuracy 472m

Azimuth 49 (NE)

Pieh -7 97 (7 4%

Time 12-08-2022 13 25
Nole mys Mira) developer's



Annexure-8

Latitude 24 920042

Longitude 73 B16381

Elevation 638 89417 m

SEzumEE 3T R m

Agmuth 125" (SE)

Pitch: -1 5°

Time 12-08-20221316 .

Nole m/s Mira developer's e " Fawertt iy Fag rCan

Patitude 24 920897
Lengitude 73 817838
Elevation 576 99217 1
Accuracy 16 5m

Azimulh 347° (N)

Piich -7

Twne 12-08202213:21
Note m/s Mira) developer's



Annexure-8

Lafiurke 24 921254
Longiulde 73.817135
Eleepime 555 B 1E m
L " 51

Aririth. T (M)
iPilch: -4 87 {-2.67)

dTime 12-08-2022 13123
Note: m/s MiLaj developers

E.Ongitude 73817336
Elevabon 6586914 1mM
Accuracy 197 m
Azmuth 1600 (N)

Pilen -19 5% (-5 47)
Time 12-08-2022 13 23
Note' m/s Miraj developer's
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